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THE MINISTER OF PARLIAMENT
ARY AFFAIRS (SHRI H.K.L. BHA
GAT): (a) and (b). Yes, Sir. These 
trends have come to the notice of the 
Govt. ,To counter these tendencies and 
to ensure environmental balance further 
development of these towns is sought to 
be regulated in a planned way. This 
aims at preservation of environmental 
balance including green belt, ecology and 
aesthetics of the urban areas. In regard 
to setting up of new industri~s with 
polluting potential, industrial licences are 
being issued only after they are cleared 
from environmental angle by the com
petent State authorities & subject to 
prescribed terms & conditions to meet 
the standards of preservations of ·ecologi
cal and environmental requirements. 

Quota of Rice for Kamataka 

*385. SHRI V.S. KRISHNA IYER : 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(a) the monthly quota of rice fixed 
for Karnataka State; 

(b) the quantity asked for by Kar
nataka Government; and 

(c) whether Government propose to 
consider the request of Karnataka Govern. 
ment and release tbe required quantity of 
rice to implement the cheap rice Rcbeme 
for poor by the Karnataka Govern
ment. 

THE MINISTER OF FOOD AND 
CIVIL SUPPLIES (RAO BIRENDRA 
SINGH): (a) to (c). Against its de
mand for allotment of 50,000 tonnes ·of 
rice from the Cenfral Pool, the monthly 
alJocation of rice to Karnataka was 
increased from 25,000 tonnes in May, 
J 985, to 30,000 tonnes in June, 1985 
and 32,000 tonnes per month in July, 
1985, and August, 1985. This has 
further been raised to 35,000 tonnes for 

September, 1 985. A special one-time 
allocation of 20,000 tonnes of rice was 
also made to Karnataka in July, 1985, 
in addition to the monthly allocations. 
The allocations from the Central Pool, 
which are made to various states, includ
ing Karnataka, on a month to month 
basis, are only supplemental to open 
market availability. 

Pilot Project for Intensive Rice Cultivation 
in Orissa 

*386. SHRI SOMNATH RATH: 
Will the Minister of AGRICULTURE 
AND RURAL DEVELOPMENT be 
pleased to state : 

(a) how many Blocks in Orissa have 
been taken as a Pilot Project for intensive 
rice cultivation in the year 1983-84. and 
what are the names of those bJock·s and 
what amount has been sanctioned for 
each Block and for how many years; 

(b) what amount haa been spent in 
each block out of the sanctioned amount 
in the year 1983-84; and 

(c) if the entire amount has not been 
spent, what action is going to be taken? 

THE MINISTER OF AGRICULTURE 
AND 'RURAL DEVELOPMENT (S. 
BUTA SINGH): (a) In all Seven 
Blocks were selected for Rice Pilot Project 
in Orissa during 1984-85 and not in 
1983-84. These are SaJipur, Pipili, 
Simulia, Bhanjnagar. Belguntba. Attabira 
and Bhedeo. An amount of Rs. 9.43 
lakh per block was sanctioned for the 
year 1984-85 .. 

(b) An amount of Rs. 56.71 lakh 
was spent against the sanctioned amount 
of Rs. 66 . .0 1 lakh in these blocks. Block. 
wise expenditure incurred during 19R4-85 
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is given below : 

Block 

Salipur 

Pipili 

Simulia 

Bbanjnagar 

B~lguntha 

Attabira 

Bbeden 

(c) The unspent amount' will be 
adjusted towards the Government of 
India's share in the future release of 
funds to Orissa. 

Sale of Agricultural Commod ities in 
World Market 

*387. SHRI B.V. DESAI: 
SHRI C.P. THAKUR: 

Will the Minister of AGRICULTURE 
AND RURAL DEVELOPMENT be 
pleased to state : 

(a) whether the production of various 
agricultural commodities has picked up; 

Total 

(6) whether the country has yet to 
make a dent in the world market to 
dispo~e of its surplus products; and 

( c) the measures Government propose 
to take in this regard? 

THE MINISTER OF AGRICULTURE 
AND RURAL DEVELOPMENT (S. 
BUTA SINGH): (a) Yes, Sir. 

\ b) The country bas been a tradit to ... 
Da) exporter of oil cakes, cash.~ kernel, 

Expenditure 

(Rs. Jaths) 

8.40 

9.43 

8.58 

5.70 

5.50 

9.50 

9.60 

-_....,._--
56.71 Jakh 

spices, tobacco etc., apart from planta
tion crops of tea and coffee. Recently it 
has also emerged as an exporter of raw 
cotton, basmati rice and wheat. 

(C) Apart from taking measures to 
increase the production and productivity 
of various agricultural commodities in the 
country, the Government have been 
reviewing the export policy from time to 
time keeping in view the surpluses 
of agricultural commodities available for 
export. 

Licence Syst~m lor Newsprint 

*388. SHRI SHANTI DHARI
WAL: 

SHRI VISHNU MODI : 

WiJl the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) whether tbe cost of imported 
newsprint wilJ be cheaper tban the indi
genous newsprint if licence system is 
introduced ; 

(b) whether the cost of indigenous 
llewsprint purchased form Mysore Mills 
and Kerala Mills is much higber than 
that of imported newsprint ; and 


